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T..cTTr.E K M. AGARWAL, CHAIRMANkonble shri justice K. M.

HONBLE SHRIR. k. ahooja. member (A)
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Applicant

.,. Respondent

Dharam Pal cinnh
q/0 Late Mohar Singn,
R / O C-l "! 31 T igr i j
New Delhi-l l 0062..

(  By Shri R. «• '
-Versus-

Shri Virendra Singh,
collector of Customs.
New Customs House,
I.G.I. Airport.
New Delhi.
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T-• y.s'yt-ion for contempt at tn.LSwithdraw the aOP r -tltion ie dismissed as

P,,yer allowed. The cohtempt petitxon
withdrawn.
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